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2 fgR 57T (SrTURYT), 23 dAgFaY 2015

The 23" November 2015
S.0. 353 dated the 23rd November 2015—In exercise of the powers conferred by the
sub-rule (9) of Rule 9 of the Central Sales Tax (Bihar) Rules, 1957, the declaration forms
“C” issued to the following registered dealer are being cancelled and declared invalid and
hereby published for general information —
Particulars of the Declaration Forms

1. | M/s Sona Gold Agrochem Pvt. Ltd, | S1. No of Form ‘C’ - GOB/C-776552 &
VAT TIN No-10060468006 GOB/C-776553
CST No-10060468103 (Only Two Forms)
2. | Designation of the officer who Deputy Commissioner of Commercial
issued the form Taxes, Patna City East Circle,
Patna City.
3. | Reason for cancellation of form Due to Loss of Form.
4. | Purpose for cancellation of form Prevention of misuse.
5. | Date from which declared invalid From the date of issue by the
Commercial Taxes office.

(F.No. Bikari-kar/Radd-12/2015-6502)
By order of the Governor of Bihar,
SUJATA CHATURVEDI,
Commissioner-cum-Principal Secretary,
Commercial Taxes Department.
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